
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

Original Application No. 33 of 2O2g lSZl

Nukatati Rajasekhar & another .... Applicants

-Vs-

Union of India,
Through its Secret.ry,
Ministry of Environment Forest and CC
& 6 others ... Respondents

INDEX TO DOCUMENTS FILED IN SUPPORT OF 7TH RESPONDENT'S

REPLY TO APPCB'S REPORT DATED 28.0,8.2c.24

s.
NO.

DATE DESCRIPTION OF DOCUMENT PAGE
No.

1. 26.O2.1983
GO Ms No: 410 by Govt of AP granting lease
of additional land of Ac.l24.l8 totalling to
AC. 672.71(Annexure 1)

1

2. 04.08.7992
G.O.Ms.No: 810 Revenue (Assignment. I)
Department, granting renewal of lease for 10
years (Annexure 2)

3

3. 04.03. 1997
Letter issued by 7* Respondent to District
Collector requesting renewal of lease
(Annexure 3)

5

4. 18.11 .t997
Letter issued by Mandai Revenue Officer
(MRO) to Revenue Divisional Office,
Rajahmundry recommending 10 year lease
renewal @ Rs.450/- per Acre f year towards
lease rental (Annexure 4)

8

5. 02.06.t999
Letter from District Collector recommending
lease renewal to Secretary Revenue
Department (Annexure 5)

10

6. 22.O7.2009
7th Respondent's representation to District
Collector for land lease renewal for the period
from 2OO9 to 2OL9. (Annexure 6)

12



7. 72.O8.2009
Letter issued by RDO, Rajahmundry to
Tahsildar enquiring about lease proposal
(Annexure 7)

t6

8. 27.O2.2014
Recommendation of Apllc Chairman and
Managing Director for renewal lease by
delinking with the issue of "Dedicated Drain,,
(Annexure 8)

18

9. 14.o8.2014
Recommendation of the Andhra pradesh Land
Management Authority (ApLMA) for renewal of
lease to the Government for the perio d lggg
to till 2OO9 and for a further period of 33 (i.e.
up to 2042) years. (Annexure 9f

t9

10. 29.O1.2074
Recommendation of the Commissioner of
Industries to the Industries & Commerce
Department for renewal of lease. (Annexure
101

27

11. t8.o4.20t6
Letter issued by the District Collector to the
7ft Respondent communicating the status of
the lease extension.
(Annexure 11)

23

12. 18.o3.2023
Letter issued by the Tahsildar to the 7th
Respondent seeking for arrangements for iand
survey. (Annexure -L2l

25

13. 06.o9 .2024
Letter issued by the District Collector
convening a meeting of all concerned
Government Departments
(Annexure-13)

26

t4. 20.1t.2024
Letter issued by the 7th Respondent to the
District Collector, East Godavari District
following up on lease renewal (Annexure-14)

27

Dated at Chennai on this the 28tn day of November,2024

Counsel for 7th Respondent
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